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D.D.A Houaing Scheme 

JULY 15, 1996 

454.  SHRI RAJENDRA AGNlHOTRl : Will the 
Minister of URBAN AFFAIRS AND EMPLOYMENT be 
pleased to state : 

(a )  t h e  ma jo r  hous ing  s c h e m e s  unde r  
implementation by  DDA; 

(b)  whether any targets have been set up to 
provide housing to the needy by DDA; 

(c)  if so, the details thereof; and 

(d)  the steps taken by the Government to improve 
the working of the DDA? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS A N D  EMPLOYMENT AND 
MIN ISTER O F  STATE IN  THE MIN ISTRY OF 
PARLIAMENTARY AFFAIRS ( D R .  U .  
VENKATESWARLU) : (a) to (c )  DDA has reported 
that  t he  f o l l ow ing  t w o  Schemes  are  unde r  
implementation at present : -  

( I )  New Pattern Registration Scheme. 1979. 

( 1 1 )  Ambedkar Awas Yojana, 1989. 

No target have been fixed. However, a backlog 
of 31204 under the NPRS, 1979 (out of a total of 
11 7272 registrants) and 121 90 under Ambedkar 
Awas Yojana (out of a total of 20000 registrants) is 
requ i red  t o  b e  c lea red  b y  De lh t  Deve lopmen t  
Authority 

(d) Functionmg of Delhl Development Authority 
IS monitored regularly by  the Government Delhl  
Development Authority I S ,  however. dependent on  
o the r  agenc ies  for  p rov l s l on  o f  l n f ras t ruc lu ra l  
f a c ~ l l t i e s ,  bes ides cop ing wlth the cons t ra~n ts  of 
availablltty of land and increasing litigation Despite 
th is,  Delhi  Development Authority has planned to  
allot the fiats to all the wai t - l~sted registrants under 
both the schemes In a period o f  about two years 

Non-Payment  o f  Salary t o  Staff o f  
Schoo l s  i n  U.P. 

455 SHRI JAGAT VIR SlNGH DRONA . Wil l  
the Mlnlster of HUMAN RESOURCE DEVELOPMENT 
be pleased to state 

l a )  whether the Staff (teachers and staff) of 225 
schools In Uttar Pradesh have not received the 
salaries for the months of A p r ~ l  and May. 1996. and 

I b ,  ~f s o ,  t h e  s t e p s  t a k e n  b y  t h e  U n l o n  
Government for immediate payment of their salaries? 

THE MINISTER OF STATE IN THE DEPARTMENT 
O F  EDUCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI  M U H l  R A M  
S A l K l A j  f a )  and (b )  T h e  information 16 be ing 
co l l ec ted  a n d  will b e  la ld  o n  the Table of t he  
Sabha 
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Hia tu r  between UGC a n d  AlCTE 

456. DR. LAXMINARAYAN PANDEY , Wil l  the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state : 

(a) whether  t he re  i s  a h ia tus  b e t w e e n  t h e  
University Grants Commission (UGC) and the All lndia 
Council for Technical Education (AICTE) over the 
decision of the AICTE to constitute a separate Pay 
Committee tor technical institutions; 

(b) whether the Government have received any 
'protest paper' from the UGC; 

(c )  if s o ,  the  main  fea tures  thereof  and the 
reaction of the Government thereto: 

(d)  whether the Government have taken any step 
to ensure an unilorm and equitable pay structure for 
technical, medical and other professional personnel, 
and 

(e) il so. the details there017 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF EDUCATION IN THE MINISTRY OF HUMAN 
RESO'URCE DEVELOPMENT ( S H R I  M U H l  RAM 
SAIK IA )  ( a )  t o  (e )  T h e  p r e s e n t  Pay  R e v ~ e w  
Commlttees to Unlverslty Grants Commission (UGCI 
and All lndia Council lor Technical Education (AICTEI 
have been constrtuted as per the provisions of thell '  
relevan, Acts There have always been separate Pay 
Rev~ew Commlttees tor both UGC and AICTE. UGC's 
re fe~ence  lo  the Government on  the Issue has brought 
out  tha t  t he re  IS a l ready a U G C  Pay  Rev iew  
Committee for Universities whtch must be seen as a 
total integrated system, Including technical education 
and 11 may be d i t f~cu l l  to reconcile differences in the 
recommendat~ons o l  two separate Committees The 
Government is keen to ensure that there should be 
harmonlsation of the recommendat~ons made by the 
a fo resa id  C o m m ~ t t e e s  c n  se rv i ce  cond l t l ons  of 
teachers 

[Translation] 

I r r iga t ion  Capaci ty 

457 JUSTICE GUMAN MAL LODHA 

PROF PREM SlNGH CHANDUMAJRA 

Wli l  the Minlster of WATER RESOURCES be 
pleased to state 

(a) whether there is a gap between the Installed 
irrigation capaclty and its utilisatlon in the country. 

(b) 11 so ,  the total  Installed Irr lgatlon capacl ty 
and the u t i l ~sa t~on  thereof; and 

(c) the total number of irrigation projects under 
cons t ruc t i on  a n d  t h e  t o t a l  es t ima ted  ~ r r l g a t l o n  
capaclty likely to  b e  generated therefrom? 
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THE MINISTER OF WATER RESOURCES (SHRl 
JANESHWAR MISHRA) : (a) Yes, Slr 

(b)  The total irrigation capacity installed and the 
u t l i l sa t ion  the reo f  a s  o n  M a r c h  1 9 9 6  a r e  
approximate ly  8 9  4 2  mrll ion hectares and  7 9 . 9 4  , rnllllon hectares respectively 

(c) 172 Major, 276 Medlum and 119 Extension1 
Renovat~on/Modernlsation projects are on-golng in 
Elghth Plan The total estimated irrlgatlon capaclty 
likely to  be  generated from these projects IS 25.4 
mllllon hectares 

Thef t  o f  Coa l  f r o m  Co l l i e r ie r  

458 SHRI SClNlL KHAN Will the Mlnlster of 
C O A L  be pleased to stale 

fa) whether maxlmum quan t~ ty  of coal are bemg 
stoien f rom unau thor~sed  and authorised colherles 
sltuated at P S  Saltora and P S  Milla In Distr lct 
Barikura West Bengal, and 

i b i  11 so ,  the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
COAL iSHRlMATl KANTI SINGH) (a1 and (br As 
p e l  information lu rn lshed  by Coa l  lnd la L m l t e d  
sporadic cases of coal theft have been reported from 
ce f ta rn  local l t les of Sal tora and  Mlj ja of Gakura 
Dis!rlct n West Bengal The possrble reason therelor, 
seems l o  be the prevailing socio.economlc c o n d ~ t ~ o n s  
In Ihe area 

R a r h t r i y r  Mahi la  K o r h  

4 5 9  SHRI PARASRAM BHARDWAJ WII; the 
M in~s le i  of HUMAN RESOURCE DEVELOPMENT be  
pleased to state 

i a l  whether 11 IS a fact that Cred~ t  lhmrts o l  over 
Rs 14 crore have been sanctioned by Rashtrrya 
M a h ~ l a  Kosh wlth a view to benefiting more than 
82 000 poor women 

~ b )  I! s o .  the  deta i ls  regarding o rgan lsa t~ons  
~ n c i u d ~ n g  non.Governnient o r g a n ~ s a t ~ o n s  a s s ~ s t i n g  
the women In the country, 

I C J  the ratlo proporl lon lor d~s t r~bu f ing  the amount 
between the poor women and 

( d )  the crlteria tollowed In thls regard atongwllh 
the categories of poor women belng assisted? 

THE M I N I S T E R  OF H U M A N  R E S O U R C E  
DEVELOPMENT (SHRI S R ROMMAI) (a1 Yes Sir 
C l e d l t  l l m ~ t s  o l  R s  1 9 7 8  44 l a k h s  h a v e  b e e n  
sanctioned by Rashlrrya Mahrla Kosh wlth a vlew to 
b e ~ i t l l r t ~ n g  108491 poor women borrowers 

(b)  11 1 Non.Government Organlsatlons (NGOs) 
and Andhra Pladesh Women's Flnance Corporat~on 

Ltd are assisting women through Rashtriya M a h ~ l a  
Kosh  Out 01 them, 38 NGO8 have  got sanctions 
more than once. Thus, 112 organisatlons have been 
sanctroned Rs  1978 44 lakh to b e n e l l t  1 0 9 4 9 1  
women.  

(c) Loans for shorl-term purposes, upto Rs 25001-. 
and for medlum-term purposes upto Rs 50001-, per 
woman are grven 

(d)  Loan IS extended to women borrowers llving 
below the poverty llne 

Nat ional  Water Po l i cy  

460  SHRI K P SiNGH DEO . Will the M ln~s te r  
01 WATER RESOURCES be p leased to slate 

( a )  whe ther  t h e  U n l o n  G o v e r n m e n t  h a v e  
formulated a National Water Policy, 

( b )  11 so,  the main features thereof 

(c )  the manner In which the above pol lcy has 
been ~mplemented during the last h e  years, 

(d)  whether any hurdles have been  faced in  !he 
~mplementat ion,  and 

l e )  ~l so the detarls o i  the same and steps taker! 
to tackle those hurdles? 

THE M l N i S T i R  OF WATER RESOURCES (SHRI 
2ANESHWAR MISHRA] l a ]  Yes. S I ~  The National 
Wale! Policy was adopted In September 1987 

! b ~  The salrenf features 01 the Nat ional  Water 
PoIlcy are - 

reckoning a dralnage basin o: sub-basin 
as a unlt of Plannmg 

adoptlon of Integrated and multi-d~spllnary 
approacn to plannmg and formulation 31 

projects 

rnteg'ated and conjunctive developmen! o f  
sirr'ace and ground water 

specla1 a t ten t~cn  In piannlng p r o p c t s  f? ,  

benefiting d l s a j v a n t a g e d  groups o f  I n e  
soc~e ty  

waler Iransler l c  needy areas based on a 
national perspe;t~ve 

p r l o r ~ t i s r n g  water  u s e  a n d  p rov ls lon  or 
d r i n k i n g  wate r  w h ~ l e  p l a n n i n g  m u l t ~ .  
purpose prolect 

ln tegrat~on of land and waler use ~ o l ~ c i e s  

M a x m s m g  ava i iab~ l~ ty  o f  waler 

Wafer Management lnc lud~ng  ma~ntenance  
and modern~sat ion 

( x )  Glound Water Development 

(x i )  Rat ionai~sat lon of water rates !s conrey  
the scarcity value 

(x i i )  P a r t i c ~ p a l i o n  o f  f a r m e r s  a n d  v o l u ~ ! . ~ r )  
agencles 


